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& g ot wraar wrgar g
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AfHT FgE av WT A FTE &
TEAATH FT ATCHAT § WAL TAF SEARTH
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EW ®Y FMA | ®1§ avdra w4 oF
WIT ag aOHIN gH AW A, F91fE
W U T F AP WX FEA A
FEHAT AT AT T FIA T E e &)

13.24 hrs.

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND

SCHEDULED TRIBES
TweENTY-EIcHTH aAND TWENTY-NINTH

REPORTS

SHRI D. BASUMATARI (Kokra-
jhar): I beg to present the folowing
Reports of the Committee on the Wel-
fare of Scheduled Castes and Sche-
duled Tribes:—

(1) Twenty-eighth Report on
action taken by Government on the
recommendations contained in their
Fourteenth Report on the Ministry
of Steel and Mineg (Department of
Stecl) —Reservationg for, and em-
ployment of, scheduled castes amd
scheduled tribes in (i) the Hindus-
tan Steel Limited (Headquarters
Organisation); (i) Bhilai Steel
Plant; (iii) Rourkela Steel Plant;
(iv) Durgapur Steel Plant; and (v)
Bokaro Steel Limited.

(2) Twenty-ninth Report gn action
taken by Government on the recom-
mendations contained in their Nine-
teenth Report on the Ministry of
Shipping and Transport (Transport
Wing)—Reservation for, and em-
ployment of, scheduled castes and
scheduled tribeg in selecteq Major
Ports viz., Bombay, Mormugao and
Cochin on West Coast; and Madras,
Visakhapatnam and Calcutta on
East Coast

13.26 hrs.

PETITION RE NATIONALISATION
OF PLANTATION INDUSTRY AND
TRADE

SHRI BIREN DUTTA (Tripura
West): I beg to present a petition
signed by Shri Rattan Lal Brahman,
Vice-President, All-India Plantation

Workers Federation, Calcutta, and
others regarding nationalisation of
plantation industry and trade.

STATEMENT CORRECTING ANSW-

ER TO STARRED QUESTION NO.

868 RE UNIFORMITY IN SELECTION
ETC. OF VICE-CHANCELLORS

MR. SPEAKER: Prof. Nurul Hasar,
may lay the statement on the Table. |
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN): 1 beg to
lay on the Table a statement correct-
ing the reply given to Parts (b) and
(c) of Starred Question No. 668 on
15th April, 1974 by Shri N. C. Parashar
regarding uniformity in selection,
appointment and tenure of Vice-
Chancellors.

Statement

In reply to Parts (b) and (¢) of the
Starred Question No. 668 asked by
Shri N, C. Parashar on April 15, 1974
in this House regarding uniformity in
celection, appointment and tenure of
Vice-Chancellors, it was stated that
the age of retirement of Vice-Chancel-
lors of Central Universitieg is 65 years.
The position stated wag slightly in-
correct. "Whilg necessary provision
for the retirement of the Vice-Chancel-
lors at the age of 65 years has been
made in the Statutes of the Aligarh
Muslim University, Delhi University,
Jawaharlal Nehru University, North-
Fastern Hill University and the
Visva-Bharati, proposal for making 2
similar provision in the Statutes of the
Banaras Hindu University is still under
consideration.

It is regretted that the inaccuracy
could not be detected earlier.

13.28 hrs.
RE CONDUCT OF MEMBER

weGH WEAG & ;T & wrHA 4g
am T AYT-HAH AT I BT -
AT Qe uF-wTy AT A fAd a o e
2, UF T GIE ¥ FATHT W@ arq Ao
2, sirdfee ¥ W g ¥ Ao o
FET I II5E F UF WA FQ fa
gu faeft worey grovr § gw grow A wr
T YT TR AT AT fear | qdy
q ot Wt g vaE & foag ag—
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